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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

O.Ae 143/94, .
Date of Orders 25-3-94,
Betweens —cae—

N,Govindaiah.
.+ Applicant,
and

1. The Superintendent of Post Offices,
Gudur Division, GUDUR, Nellere Dist-161,

2., The sub [ivisional Inspector of Posts,
‘Podalakur (Post) Nellore Dist. 345,

. «s« Respondents,
For the Applicants ML.M.P.Chandramouli, Advocate.

For the Respondents: Mr.N.R,Devraj, Sr.GssC.

CORaM: -
- THE HON®HLE MR.JUSTICE V.NEELADRI_RAQ 3v ICE=-CHAIRMAN

AND

. THE HON'BLE MR.A.8.GORTHY 3 MEMBER(ADMN)
The Tripunal made the following Orders-
, Admit, Status-quo as on today. Post it for
final hearing on 15-4-~1994, for reply in the meanwhile,

Z%%@ﬁh

: It
Deputy Registrar(J)CC

1. The Superkntendent of Post Qffices, : )
Gudur Division, Gudur, Nellore Dist. 101. - S -

20 The Sub~Divisional Inspector of Fosts, ' ‘ s
'Podal akur (Post) Nellore Dist. 345.

3, One copy to Mr.M.P.Chandramouli, Advocate, CAT.Hyd.
4, One copy to Mr.N.R.Devraj, Sr.CGSC,CAT.Hyd .
5., One spare copy.
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IH THE CENTRAL'ADMINISTRATIVE TRIBUNAL

-HYDERADAL BENCH AT HYDERADAD

TEE HON'ELE MRLJUSTICE V.NEELADRI .RAD,
' VICE CHAIRMAN

AND _
THE HON'BLE MR.A.B.GORTHI 3 MEMBER(AD)
anD '

CCHANDRASERKEAR REDDY
MEMBER(JUDL)

THE HON'BLE MR.

AND

THE HON'BLE /R.R. RA.\JGARAUJ‘N s M{ADMY)
Dateds U~ ? -1994

ORDE R/ J fEO -4

in

.O.A.NO. | ](4—3 )qL]

T.&.NO. B (W.pe : )

Admitted and.Interim Iirectiong
Issued,
——— _—"-—-\_—-

lowed (csvxr o~ g {t&[c\u M

D'sposed of with directiorns

' Dibmissed. ' fd” Yo { hithb“‘%
*_—h_—qh‘“‘ﬁ““ﬁmuu

Digmissed as withdrawn.

Digmissed for Default.

Re jected/Ordered,
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